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for all indn;ltri'iu. ifso, why the share-
bolders capital was taken asa ground
Hathi Caﬁmlttee- i

b) who prosented the on Prici
in( the Hathi Gommitteep‘a!::it ita (t:‘:nést
that the same officer opposed the takeover
of foreign equity;

(c) whether these burcaucrates — were
nominated on the Hathi Committee to
dilute the report of the committee in
favour of forejgn sector; and

(d) whether Government E:o e to
*reat capital employed for drug
arici ulin and give free hand to the bulk drug
nanufacturers for at least first five years
‘0 achieve self-sufficiency ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
JHEMICALS (SHRI K. R. GANESH) :
a), ng& {d) The report of the Committee
m g% and Pharmaceutical Industry
vas received by the Government on the
ith April, 1975. and is receiving atten-
ion ofthe Government.

{c) No, 8ir.

Passesto wldowudfb:ruﬂmt Mother
and Sisters Retired
Rallway Employees

6088. SHRI ISHAQUE SAMBHALI :
Will the Minister of RAILWAYS be
pleased to refer to the reply given to Unstar-
red Question No. 1161 on the 25th
February, 1975 regarding passes for pa-
rents and dependent sisters and state :

(a) whether the widowed/dependent
mothers and sisters of retired ilway
servants are not included in the Post
Retirement Passes issued to them; and

{b) if 0, the reaszons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH) : (a) Yes.

b) The term ‘Family’ means wife and
children and term ‘dependent’ means
widowed/dependent mothers,
brothers. service passes are issued
to hmll;' and dependent members whereas

rof

rement are jssued only to
Bl i TR 5
) no
for any lfhnﬂnthn oftheextant ryles.

sisters and
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and promotion in Class II
and Class I posts during x97s.

G6o89. PROF. NARAIN CHAND
PARASHAR: Will the Mipister of
RAILWAYS be pleased to state :

(a) whether any posts have been
Eded and otions made by ‘:h?;

ilway nistration in Clam II and
Class I posts during the first two months
of the Calendar year 1975;

th(b) if 50, the names and tmumber ‘:if
e posts upgraded during thi i
Zone-wise in the Railway Boar?iu:lnd
in the RDSO, DLW, CLW and ICF;

(c) theincreasein the Wage Bill caused
by these u¥gradations and promotions in
each one of the above mentioned units in
the period under reference; and

(d) whether any u ing of posts or
promotions were also ordered in ¢ III
and class IV during this period ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYB (SHRI
BUTA SINGH) : (a) and (b) During the
E‘riod in question one post of Divisional

perintendent on the North  Eastern
Railway and one post of Statistical Officer
on the Western Railway have been
decided to be operated in  Senior and,
Junior Administrative Grades  respec-
tively, The post of Statistical Officer has
however, not been filled so far.

(c) The difference in “mean of pay”
in respect of the above two grades is
Rs. g50/- and Rs. 400/~ respectively and
therefore, the inciease in  wage hll is
marginal.

(d) No.

6ogo. SHRI DHAMANKAR : Will
the Minister of RAILWAYS be pleased
to state:

(a) what is the present percentage
of quantum of indigenous items to the im-
ones in the requirements of stores

t annually by the Railways, co-
vering rolling stock components, electric
tnctgm signalling and  telecommunica-
tion equipment and theijr valus;
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méﬂe:rmm u"::s the ectsic traotion imﬂmm
Iast three years; and and te nmution

533 ot w“:: n’?-m '!‘hc value of

c hwdoﬂle indigenous components
stagu)l 1tyn::“d perfmm::ne
as mmplﬂdtothe:mported ones?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAY (SHRI BUTA
SINGH) :(a) The percentage of quantum
of indigenous items to imported ones cover-

indimumuwmponenu was Rs, 11098
crores and that of the imported was R

41.17 Crores.

(b) The of indigenus come
ponents to 5:? total purchases during the
year 1971-72 to 1973-74 wat atun :

Components 197172 197273 197574
{r) Rolling stock components 72.67 70.28 70.78
) dect;h?c' stores including
electric traction items.
(ii) Signalling and telecommu- 868.5 Bs.@ 06.7
nication stores.
(c) The indigenousl developedm Stock of Wegoms with the Mawefs-
Eonmn are generally f ble qua- cturers
and are givin lutufactory service
but in mm mmum there 6092. SHRI VIRBHADRA SINGH :
is always the wlud: Will the Mmister of RAILWAYS be

of train
.'—":.'"" i:—b,.

Sog1. SHRI BISHWANATH JHUN-
ALA: Will the Mimnister of
WAYE be pleased tostate:

{a) whether a young man was run over
and killed by a tramn at Delhi Main
Railway smm while crossing a railway
track in March, 1975;

(b) the number of such
on all the Railways during 1972,

1973 and 1974, separately; and

(c) whet?;rmch victims are given any
Comypensa HF cX-gratia payment snd
if so, the tofa} amount so paid during
each of these years?

mcidents

THE DEPUTY MINISTER IN THE
%mr OF RAILWAYS (SHRI
A BINGH; : (») No.

s it (O Tuformation ls befag solleced

pleased to state :

(s) what is the stock of wagons at
the moment on hand with the thirteen
wagon manufacturing umits in the
country ;

(b) the number of wagomns lifted by
the Railwvay ;

(c) the pumber of wagons manufa-
ctured on the basis of orders from
Railways ; and

(d) the number of other buyens of
wagons in respect of the present stocks ?

THE DEPUTY MINISTER
THE MINISTRY OF RAILWAYS (SHRI
BUTA SINGH):(a) On 1-4-1975 the wagon
B e wncdiann) aiston T
our . o
ordm!oan:lch _placed by the Mipi-
l‘l.ry ”o

(b} During the T

a-szwnbout 9087 nw

}m.m puiul:ﬂhai 7%
whuh:)”’m W%
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